. 'H - ~ NATIONAL COMPANY LAW TRIBUNAL |
- - AHMEDABAD BENCH
~ AHMEDABAD

"CA (CAA) No. 46/NCLT/AHM/2017

Coram: Present Hon'ble Mr. BIKKI RAVEENDRA BABU
- MEMBER JUDICIAL

' ATTENDANCE CUM-ORDER SHEET OF THE HEARING 0|= AHMEDABAD BENCH
OF THE NATIONAL COMPANY LAW TRIBUNAL ON 19 04 2017

Name of the Company: Amola Holdlng Pvt Ltd. . -
' ~ Arminius Enterprises Pvt Ltd. (Jomt Application)

Sectlon of the Compames Act: Section 230-232 of the Companles Act, 201 3

S.NO.NAME _CAPI'I_'AL LE_TTERS _ DESIGNATION- _ REPRESENTATION . SIGNATURE

15wkt SopPaRuAR  RevecAre  AFPLAGANTS &a«aﬂ sy

ORDER

Learned Advocate Mrs. Swati Soparkar present for Applicants.

Heard Learned Counsel for Applicants. |

Order reserved. ' S
 BIKKI RAVEENDRA BABU

R . '~ MEMBER JUDICIAL

~ Dated this the 19™ day of April, 20_17.' - .



